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[®T. &. NHIDCL/BO-Agt/DPR/12(7)/2016-17/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd February, 2026

S.0. 500(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0.4599 (E) Dated:08/10/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH8 in the stretch of land from Km. 242.5 to Km. 261.61 in the district of West Tripura in the state of TRIPURA

And whereas the substance of the said notification has been published in “Tripura Times” dated 29/10/2025 ,
“Ajker Fariad” dated 29/10/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NHS8 in the
stretch of land from Km. 242.5 to Km. 261.61 in the district of West Tripura in the state of TRIPURA

State: TRIPURA “District: West Tripura |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Name of Land
(in Hectares) Owner/Interested
Person
Lt | 2 | 3 | 4 | 5 | 6 |
|Taluk: Jirania |
|Village: Majlishpur |
1 13911/21482/p Private Bastu (Nal) 0.0008094|[Prabodh Ranjan Saha
S/o Gaurang Chandra
Saha
13911/21482/p
2 14109/p Private Bastu (Nal) 0.0121408|[Kajal Roy (Shil) W/o
Jiban Roy
14109/p
3 14274/p Private Bastu (Nal) 0.0056657||Panna Lal Debnath S/o
Kali Charan Debnath
14274/p
4 15025/p Private Bastu (Nal) 0.0004047||Jharna Debnath W/o

Rabindra Debnath, Usha
Debnath S/o Rabindra
Debnath

15025/p

5 15029/p Private Pukurpar (Nal) 0.0004047|[Jharna Debnath W/o
Rabindra Debnath, Usha
Debnath S/o Rabindra
Debnath

15029/p

6 15070/p Private Bastu (Nal) 0.0036423|(Harihar Debbarma S/o
Joy Kumar Debbarma
15070/p

7 15096/p Private Bastu (Nal) 0.0036423|[Narayan Debnath S/o
Avinash Chandra
Debnath

15096/p

8 19803/p Private Pukur (Nal) 0.0004047|[Bholanath Bhowmik S/o
Rati Ranjan Bhowmik
19803/p

9 19843/p Private Nal 0.0161878||Anil Kr. Saha S/o
Sailesh Ch. Saha
19843/p

10 20146/p Private Nal 0.0040469||Ashim Chowdhury,
Ajay Chowdhury &
Arun Chowdhury S/o
Anukul Chowdhury,
Moni Bala Chowdhury
& Mina Chowdhury D/o
Anukul Chowdhury
20146/p

11 20148/21975 Private Path 0.0048563||Ashim Chowdhury,
Ajay Chowdhury &
Arun Chowdhury S/o
Anukul Chowdhury,
Moni Bala Chowdhury
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& Mina Chowdhury D/o
Anukul Chowdhury
20148/21975

12

4439/P

Private

Viti (Nal)

0.0048563

Chandra Babu Singha
S/o Bakul Singha,
Occupier - Dipak Das,
Dipankar Das, Babul
Chandra Das, Rajesh
Chandra Das S/o Dinesh
Ch. Das

4439/P

13

4561/p

Private

Nal

0.0020235

Sagnik Das S/o
Krishnadhan Das
4561/p

14

4562/p

Private

Nal

0.0012141

Sagnik Das S/o
Krishnadhan Das
4562/p

4567/26545

Private

Nal

0.0424929

Sanjit Das S/o Tapashi
Das
4567/26545

4571/p

Private

Pukur (Nal)

0.0044516

Amar Chandra Das S/o
Kaliram Das,
Chandrodaya Das S/o
Harishchandra Das
4571/p

17

4574/p

Private

Bastu (Nal)

0.0008094

Tapashi Das S/o
Madhab Ch. Das,
Devendra Chandra Das
S/0 Guru Charan Das,
Sukumar Das S/o
Maniram Das

4574/p

5067

Private

Nal

0.0012141

Pramod Ranjan
Bhattacharjee S/o
Kamini Kr.
Bhattacharjee
5067

19

5068/p

Private

Nal

0.0101174

Sagnik Das S/o
Krishnadhan Das
5068/p

20

5094/p

Private

Chara (Nal)

0.0004047

Kshiresh Chandra Roy
S/o Harish Ch. Roy
5094/p

21

5095/p

Private

Chara (Nal)

0.0004047

Radha Krishna Singha
S/o Arjun Singha
5095/p

22

6047/25672/p

Private

Bastu (Nal)

0.0004047

Saumitra Chakraborty
S/o Dipak Chakraborty
6047/25672/p

23

7162/p

Private

Bastu (Nal)

0.0008094

Gopal Chandra Saha S/o
Girish Chandra Saha,
Nitai Chandra Poddar
S/o Arjun Chandra
Poddar

7162/p

24

7226/p

Private

Pukurpar (Nal)

0.005261

Gopal Debnath S/o
Manoranjan Debnath
7226/p

25

7229/p

Private

Pukur (Nal)

0.0016188

Gopal Debnath S/o
Manoranjan Debnath
7229/p
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26 7231

Private

Viti (Nal)

0.0040469

Manoranjan Debnath
S/o Satindra Kumar
Debnath

7231

27 7233

Private

Bastu (Nal)

0.0064751

Manoranjan Debnath
S/o Satindra Debnath,
Shanta Bala Debnath
W/o Satindra Debnath
7233

28 7600/p

Private

Bastu (Nal)

0.0036423

Ranirbazar Municipal
Council
7600/p

29 7631/p

Private

Bastu (Nal)

0.0004047

Mritunjoy Sutradhar S/o
Makhan Lal Sutradhar
7631/p

30 7636/21891/p

Private

Nal

0.0056657

Rajshree Debnath W/o
Ranyjit Debnath
7636/21891/p

31 7695/p

Private

Bastu (Nal)

0.0044516

Subhash Debnath S/o
Sunil Debnath
7695/p

32 7696/23620/p

Private

Bastu (Nal)

0.0032376

Subhash Debnath S/o
Sunil Debnath
7696/23620/p

Village: Joynagar

33 946

Private

Nal

0.0485633

Pradeep Kumar
Debbarma S/o Wakiray
Debbarma, Sandhya
Rani Debbarma W/o
Padma Kumar
Debbarma, Tapas
Debbarma, Shankar
Debbarma S/o Upendra
Debbarma, Ajit
Debbarma S/o Rashi
Mohan Debbarma,
Kanika Debbarma S/o
Meghray Debbarma
946

Village: Purba Debendranagar

34 5764/12145

Private

Itkhola (Nal)

0.0080939

Bikash Debbarma S/o
Samprai Debbarma,
Occupier- Raj Kumari
Debbarma D/o Raj
Kumar Debbarma
5764/12145

Village: Jirania

35 1698/p

Government (Govt.
of Tripura)

Path

0.0161878

Government of Tripura
1698/p

36 1816

Private

Pukurpar (Nal)

0.0080939

Mangal Lakshmi
Debbarma W/o Jagadish
Debbarma, Occupier u/s
187: Sachindra Kumar
Das S/o Akshay Kumar
Das

1816

37 1818

Private

Chara (Tilla)

0.0080939

Mangal Lakshmi
Debbarma W/o Jagadish
Debbarma, Occupier u/s
187: Zainal Abdin S/o
Hachan Ali

1818
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38 1944/p Private Nal 0.0004047|[Rati Ranjan Debbarma
S/o Prafulla Debbarma
1944/p
39 1948/p Government (Govt. |[Pukurpar (Tilla) 0.0024282||Government of Tripura
of Tripura) 1948/p
40 1959/p Government (Govt. |[Viti (Tilla) 0.0060704||Government of Tripura
of Tripura) 1959/p
41 2016 Government (Govt. |[Bastu (Tilla) 0.0607042||Government of Tripura
of Tripura) 2016
42 2083/p Private Bastu (Tilla) 0.0016188|(Bharat Chandra
Debbarma S/o Purna
Chandra Debbarma,
Occupier u/s 14(1) &
187 - Lalmati Begum
W/o Mati Miah
2083/p
43 2090/p Private Viti (Nal) 0.0004047|[Deepak Chandra Sarkar,
Biplab Chandra Sarkar
S/o Suresh Chandra
Sarkar, Occupier- Achu
Miah S/o Sher Ali
2090/p
44 2115/p Private Lunga 0.0323756||Bhuban mohan das S/o
Krishna chandra das,
Present occupier -
Narayan chandra das
S/o Manmohan das
2115/p
45 2154/p Private Nal 0.0242817|[Radhakrishna Debbarma
S/o Budhurai
Debbarma, Occupier u/s
187: Srimanta Ghosh
S/o -----
2154/p
Village: Bankimnagar
46 1161 Government (PWD, |[Viti (Nal) 0.0445164|[PWD on behalf of Govt.
Govt. of Tripura) of Tripura
1161
47 1162 Government (PWD, |[Doba (Nal) 0.0404694|[PWD on behalf of Govt.
Govt. of Tripura) of Tripura
1162
48 1163 Government (PWD, |[Nal 0.0526103|[PWD on behalf of Govt.
Govt. of Tripura) of Tripura
1163
49 1164 Government (PWD, |[Nal 0.0526103|[PWD on behalf of Govt.
Govt. of Tripura) of Tripura
1164
50 1165/p Government (PWD, |[Nal 0.0566572||[PWD on behalf of Govt.
Govt. of Tripura) of Tripura
1165/p
51 1166 Government (PWD, |[Nal 0.0607042{[PWD on behalf of Govt.
Govt. of Tripura) of Tripura
1166
52 1167 Government (PWD, |[Nal 0.0526103|[PWD on behalf of Govt.
Govt. of Tripura) of Tripura
1167
53 1168 Government (PWD, |[Nal 0.0485633|[PWD on behalf of Govt.
Govt. of Tripura) of Tripura

1168
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54

1169

Government (PWD,
Govt. of Tripura)

Nal

0.0283286

PWD on behalf of Govt.
of Tripura
1169

55

1178/p

Private

Nal

0.0121408

Ranjan Debbarma S/o
Baidyaram Debbarma
1178/p

56

1179/p

Private

Nal

0.0275192

Surendra Debbarma,
Malin Debbarma,
Dhaniram Debbarma,
Shuku Chandra
Debbarma, Vishwanath
Debbarma S/o Shyam
Das Debbarma, Ravi
Lakshmi Debbarma W/o
Padma Kumar
Debbarma, Occupier:
Rabilaxmi Debbarma
1179/p

57

1184/p

Private

Nal

0.0210441

Surendra Debbarma S/o
Shyam Das Debbarma,
Occupier: Malin
Debbarma

1184/p

58

1185/p

Private

Nal

0.0202347

Surendra Debbarma S/o
Shyam Das Debbarma,
Occupier: Biswanath
Debbarma

1185/p

59

1188/93684/p

Private

Nal

0.0113314

Barendra Debbarma S/o
Adhin Kumar Debbarma
1188/93684/p

60

1188/93686/p

Private

Nal

0.0048563

Hinen Debbarma S/o
Harendra Debbarma
1188/93686/p

61

1191/p

Private

Nal

0.0250911

Sonaram Debbarma S/o
Bishu Ch. Debbarma
1191/p

62

1192/p

Private

Nal

0.0044516

Rohit Debbarma S/o
Sahadeb Debbarma
1192/p

63

1193/p

Private

Bastu (Nal)

0.0254958

Harij Debbarma W/o
Sukram Debbarma
1193/p

64

1194/p

Private

Viti (Nal)

0.01983

Rohit Debbarma S/o
Sahadeb Debbarma
1194/p

65

1368/p

Private

Nal

0.0182113

Dhainya Ch. Debbarma
S/o Mahim Ch.
Debbarma, Occupier:
Dushmanta Debbarma
S/o Dhainya Ch.
Debbarma

1368/p

66

1386/p

Private

Pukurpar (Nal)

0.0141643

Subhash Tapadar, Tutan
Tapadar, Samarjit
Tapadar S/o Krishna
Kanta Tapadar,
Suprabha Tapadar W/o
Krishna Kanta Tapadar
1386/p

67

1388/p

Private

Nal

0.0505868

Subhash Tapadar, Tutan
Tapadar, Samarjit
Tapadar S/o Krishna
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Kanta Tapadar,
Suprabha Tapadar W/o
Krishna Kanta Tapadar
1388/p

68

1394

Private

Nal

0.0040469

Harishchandra
Debbarma S/o Bashiram
Debbarma, Occupier:
Haradhan Debbarma S/o
Mohan Debbarma

1394

69

1401/p

Private

Viti (Nal)

0.0153784

Nilotpal Debbarma S/o
Nagendra Debbarma
1401/p

70

1402/p

Private

Viti (Nal)

0.01983

Nilotpal Debbarma S/o
Nagendra Debbarma
1402/p

71

1408/p

Private

Viti (Nal)

0.0080939

Shambhulata Debbarma
W/o Purna Debbarma
1408/p

72

1409/p

Private

Bastu (Nal)

0.0080939

Bishu Ch. Debbarma
S/0 Mohan Ch.
Debbarma

1409/p

73

1412/p

Private

Bastu (Nal)

0.0121408

Sabitri Debbarma W/o
Bishu Ch. Debbarma
1412/p

74

1618/p

Private

Nal

0.0149737

Upendra Kumar
Chowdhury S/o
Harimohan Chowdhury,
Namita Majumder W/o
Manik Lal Majumder,
Susen Majumder,
Swaroop Majumdar S/o
Manik Lal Majumdar,
Dulal Majumder,
Occupier - Nepal
1618/p

75

1621

Government (PWD,
Govt. of Tripura)

Nal

0.0040469

PWD on behalf of Govt.
of Tripura
1621

76

1654/p

Private

Chara (Nal)

0.0133549

Gurupada Debbarma S/o
Binanda Debbarma
1654/p

77

1663

Private

Indara (Nal)

0.0040469

Binoy Bhushan
Debbarma S/o Thakur
Rajaram Debbarma,
Occupier: Ashwini
Debbarma S/o Bishu
Ch. Debbarma

1663

78

1664/p

Private

Nal

0.0080939

Jharna Debbarma W/o
Prafulla Kumar
Debbarma

1664/p

79

1677/p

Private

Bastu (Nal)

0.0121408

Rajakini Debbarma D/o
Budhrai Debbarma
1677/p

80

1731

Government (PWD,
Govt. of Tripura)

Nal

0.0283286

PWD on behalf of Govt.
of Tripura
1731

81

1742/p

Private

Nal

0.0040469

Budhi Chandra
Debbarma S/o Bharat
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Chandra Debbarma,
Occupier- Nepal
Majumder s/o Jogeswar
Majumder

1742/p

82 1751

Private

Nal

0.0080939

Upendra Ch. Saha,
Laxmi Kanta Saha,
Occupier: Dulal Shil,
Shanti Lal, S/o Jatindra
Shil

1751

83 3189/p

Government (PWD,
Govt. of Tripura)

Nal

0.0141643

PWD on behalf of Govt.
of Tripura
3189/p

84 3405/p

Government (PWD,
Govt. of Tripura)

Nal

0.0080939

PWD on behalf of Govt.
of Tripura
3405/p

85 3557

Private

Nal

0.0080939

Dilip Rudra Paul S/o
Brajendra Rudra Paul
3557

Village: MEKHLIPARA

86 252/p

Private

Nal

0.0323756

Ratindra Majunder S/o
Paresh Chandra
Majumder

252/p

87 257/p

Private

Nal

0.0004047

Nirada Majumder W/o
Paresh Majumdar,
Ratindra Majumder,
Kalpana Majumder,
Savita Majumder,
Kavita Majumder,
Arpana Majumder D/o
Paresh Majumder,
Suchitra Majumder W/o
Makhan Majumder,
Anita Majumder (Dey)
W/o Biman Dey,
Nivedita Majumder W/o
Rabindra Majumder,
Panna Majumder,
Sushmita Majumder D/o
Rabindra Majumder
257/p

88 318/p

Private

Chara (Tilla)

0.0056657

Krishna Majumder,
Gopal Majumder S/o
Haradhan Majumder,
Lakshmi Majumder W/o
Haradhan Majumder,
Sebika Kar (Majumder)
W/o Sukumar Kar
318/p

89 559

Private

Nal

0.0024282

Banku Das Satnami S/o
Bihari Lal Satnami
559

90 568

Private

Bastu (Nal)

0.0902469

Dulal Majumder S/o
Chitta Rn Majumder
568

91 568/2108

Private

Nal

0.0032376

Dulal Majumder S/o
Chitta Rn Majumder
568/2108

92 569/p

Private

Doba (Nal)

0.0060704

Dulal Majumder S/o
Chitta Rn Majumder
569/p




20

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

93

571/p

Private

Chara (Nal)

0.0121408

Kanchilal Majumder,
Nand Lal Majumder,
Pradeep Chandra
Majumder S/o Chitta
Ranjan Majumder
571/p

94

881/p

Private

Chabagan (Tilla)

0.0428976

Mekhlipara Tea
Company Ltd.
881/p

Village: UTTAR CHAMPAMURA

95

5630/p

of Tripura)

Government (Govt.

Nala

0.0250911

Government of Tripura
5630/p

96

5667/p

Private

Nal

0.0064751

Sobha Rani Dey W/o
Bimal Bihari Dey
5667/p

97

5670/p

Private

Bastu (Nal)

0.0008094

Jiban Krishna Acharjee
S/o Manindra Kumar
Acharjee, Swapan
Acharjee S/o Manindra
Kumar Acharjee, Minu
Rani Acharjee W/o
Motilal Acharjee,
Sandhya Rani Acharjee
W/o Monilal Acharjee,
Savitri Acharjee W/o
Narayan Acharjee, Raju
Acharjee S/o Narayan
Acharjee, Uttam
Acharjee S/o Narayan
Acharjee, Abhijit
Acharjee S/o Narayan
Acharjee, Sunanda
Acharjee W/o Dilip
Acharjee

5670/p

98

5741/p

Private

Bastu (Nal)

0.0004047

Nirmal Chakraborty S/o
Manoranjan
Chakraborty

5741/p

99

5751/p

Private

Viti (Nal)

0.0080939

Suchitra Chandra Banik
S/o Jogendra Chandra
Banik

5751/p

100

5752/p

Private

Viti (Nal)

0.0080939

Suchitra Chandra Banik
S/o Jogendra Chandra
Banik

5752/p

101

5756/p

Private

Viti (Nal)

0.0121408

Suchitra Chandra Banik
S/o Jogendra Chandra
Banik

5756/p

102

5971/p

Private

Nal

0.0028329

Subhash Ranjan
Chakraborty S/o
Surendra Kr.
Chakraborty
5971/p

Total| 1.5200324]|
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